S Bariiall

WWW.LOKSATTA.COM

T AT BRG]

fem,
28 W R0%% L\

fordfer Droord facTTeprenT mmmmmw

ﬁwmmm?algaawﬁhﬁmﬂls‘

PR FR @] ST

AT T TS, @R i

m Ell AI‘I(I*"II'II T
T ST 2R

B — SR T SR T
gma:ﬁ'—ﬁrhﬂﬁww TR FTRT A WAL ST e ST AR .
AT A AR A e o Jaeea
T Foll T W S A fnie s R e
TR AR g, - AEEA A @
STfn SR Jnfmr e wvmﬁaﬂmﬁm

mﬁsﬁwqﬁﬁ m%ﬁ‘nﬂmoﬂ%.goo
ot : fee= e e f TRAEAN T AT AR
TRV o g AT woo TT  [SICeaI=AT JTHIT A0 979F  AMR ST, -7 Fow! e
GEERORT AR Wl AR AR A wed e wmert
FAE FOAG AR . R ST eMew Aq WO fhar ST e
RGN e Cico e awwm@ﬁw T, ST g f E
SRR 7w 3 wa Fod (IR A oL T <f. S A N dsvrer
A (T T el el aTeeAeA s FROnEET e e

B WS il weTafoseneiiat
wfaers fHferer

2TERIA N1 S Hriae meficwen
Riud-Riaas B 3o BaiaR Aaamt (9 3) 88 avfade

ASHARICT ERVIS! 3T 30Tl DISRIGR AT STBTST
il SURIlet e 1. 3clciol 2 IRAAGT B3O JARVAR,
DU, STl VIR §ic] 3RAAIGT VNI DI
TR £01 8T a13f UebTR 3118, a1 UebuMiet dAifstor atsf Gades
3501 eIt [ eI IR IET=IT6T UsduaIid 311ey
IR0l AelfRIeAleR PRAR VR &3 AR,
2ol TP ¥bio 3R PR foreefeiRt

SHICRIRA AT STBRAUGT [A$TIETDS I ATeIrl.

- A6 ISR, SUSIMRIC, ASDARIC AR 31

m FIUARET AT ) a9 e Aed T
) Tt &raTcl Ucias) 2197 Sl SRIVTR 318 Rl T 1:%
ElREERED Eiced
TAAMATE T IO o iR 9 GO $2Q cReR iR e oI oS SR
FHEET T FI AR g ac T TUAEART 30 .
ST T AT [T gy e FoTRETE. TR AT
HTEUAT AR ST et Wmm:mmmmmmmm e WWIWW
TR N SR A aa'i £ BT U a1 o3 PRI Shgia U 6, SR mmmmmmmwniﬁw TFRATE XA AT 0T
T AN M ATET s v S . BT BV U2 9191 YR Tl ISl 3 AT I,
TE TR T
TP MR A I A e A e e TASTY BITE EATABLES LIMITED AUCTION OF SHOPS AT MILITARY HOSPITAL, KIRKE!
3 T .
- T Regd Off: 201-202, Mayfair Towers, Wakdewadi, Shivajinagar, Pune 411 005|
1. Applications are invited for auction of shops at Military Hospital, Range Hifls,
% far Tel £20,3021 8000; Fax: 020 021 G148; CIN: L15419PN1365PLCO3T347 g ang Tospea; hak
fl - Emall Kirkes from war widows, widows of defence person killed while an duty, disable
ST FITA AT i Siianclat veaults of iled Uarcii soldiers, Ex-Servicemen, Spouses widows of Ex-senvicemen.
211? T b ; *Standalons Audited Financial Resnlts of Tasty Bite Eatables Linited under Ind As;rm"’ i % DE:;:"“UW R
T AT T, WERFST Duaﬂarmaeu Year ended [ SNo| Name of shop Remarks |
ENRERR S S A 31 Mar21 31 Dec-20[1-Mar 20| 31 Mar 2131 Mar20 Sanlusthi Food Flaza
) i {Audited) [{ [Audited)| (Auditedy WetCantaen
WA G S, Tolal income from oparalions {ret) 127061 4.548.30 Veg& FruitShap
MR A T Net Pmﬁlt(Luss) before tax, exceptional and 185.48 533.54 Grocery Shop
Al e fafaer oth1Sho
31“_'[%'1“ 9}7 Net Pl'of(’ (Lnss] befaore mx but after 185.49 533.54 ::aGn%p
HETA \W T = y ilems
T B FOA AR S Net Profit/ (Luss) aftor tax, excammnal and 13565 TS 10562 E::::;‘;‘::D
items
Coffee Shop
Total C Income after tax 138.26 12458 41.04] 439 95 31757
: 2 et ] N 1 :
o i ey || Equity Share Capital 2566 2586| 2586  2566] 2566 Tailor Shop
= Reserves excluding Revaluation Reserve - - -] 2040.54| 1605 Juice Bar
IW - 1 N‘WTHW 2,50.00,000/-| 25,00,000/- | 5,00,000/- 279 2021 Eaming Por Share MARRIED AGCNAREA
55” Al T 9 Ll e (after extracrdinary items) (of Rs.10/- each Grocery-|in MAP Area
Pl s Ty
mﬁ m e i o g Basic 54,05 5285 3325| 15332 15024 | Grocery shop-11in MAP Area
o 3 Dilutad 54.05 52.55 3325] 15332] 158.24 | Baauty Pariour in MAP Gty
E’Fﬁaﬂlﬂ aq_{lay i 1 it fot ¥ g e 2 = fam a3 Maech 2021 Tuition Class
vt of hi der Regutation 33
A ) = o T | wam) | @ | dfema || | of SES (Lsting Obigators an Oiscosure Requsement) Regudatons, 2015, The il fomat o “Auto Care centre
O+ A wreT faeen (| s ) it LML Lol tha it ek -comyandan| {3 The appiicant must submit the following self aitested documents aiongwith the:
P MR @e g o () | i A by applcabon
N w1 = T [ 94,87,260/-|9.43 000 |5 00,000 27 % e Board of Diraclors i thei raspocive maetings held on | 5May 2021 Exigitilty Required | 1. Discharge book 7 Pension payment order
ST TOH T 20215, Pl A el Loty leidel il il dosuments 3. Reiredvetaran | card Nusmber on salf attested oert
SUHET FA, 31t TOR| | w202, i | 67,75, 0000|877 5000 |5 00 000 1200 7 D A e o e i o VLS8 o 1 e o o e i 31 March 4, Bank Passbook(s] 5. IT ratum of last 1 yaar
AHER deA A= A [ e, feee e 00| | vaccamtes - sam of Bracared Foods 2ty a3 b any iy b segnert ghe s ovions A D:‘:“m ! s 5
PP o p precominantly cansist of manufacture snd sale of "Pre its Customers. fief Operating Decision Maker No Activ
e At TR e mwm i +21%, 2021 monites the operating fesults of the Campany's BL S single segment Anmmmgly In the context of 'ing AS 108 - 7 ﬁpphgm TR ——— chs TR P Y
STARATS G S| | e v s FaToT i et fee A 23 %, 2001 e b
S e, e =t 7 i g et 237, 2021 i
o AT T amermml ma possible impact, i any, of the resurgence of the COVID-18 pandemic on the carying amounts of ts. rade
N TIf"T e TOYGERIF 47 O Y, 3-SR, e S 518 S Fovearagh et Teceables. iventaries, inancia apd,nun—fmanmaulqi fe! The Company has used the srnce of prscence m Saohing :F,‘R?“"T::I,Fu(?* Afc:l:‘mazgim “m"‘;‘? HK‘;';::
T e T T Josasments and i " ine Conpany s Tl e dotai insuctions are ata appiaio
T TR G, AE | | e s, e P om s oy | | Fts. However, tha sventual oulcome of impactof s on b date of (6] | Last Dale of documents / application submission SI0BIZ021
m“a%\,,&“% ! o 7 The ade on Auction date :25 Jun2021
e. . v min‘k valdsm Fund mvj Gratuily. e Mm-sw of Labour and Employment has released draft s for the Cade on Social | | Note: Interested parlies/person can obtain the sam between 1000h ta 1400 han
T AT TR | | e et i 2020 Wmmm iy any working day wef 01/062021 to 15/06/2021. For any enouiry regarding
@ TeVA A AaiE St - 005 15/2017-18/10916 heC Souieat lom peas et 8 i shoy MO <om v glkstn
B 3 2 are published. m to be depasited/dropped in the fender bo) ) post on the name e
AN WA e, | | T 101, WA v, d e e, i - a1101e 2F-par beofRs 10 20%) asecinapproe| | Commandant, Witary Hosgital. Range Hils, Kirkes, Pune 411 020 so28 1o
fhmunot@gmail 4
ThzeE W;} @ CHmmmnet@amail.eam of sharaholdors For Tasty Bite Eatables Limited 211 ICATION FOR
RN e 16/05/2021 Abhijit Upadhye Ashok Vasudevan | | SHOPS® on the lop nr me anvemp Applicabon can be sought through mail on
R e e T, fofer fepial| | fomm: ot Managing Director Chairman 500- (D i i p
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KIRLOSKAR INDUSTRIES LIMITED

A Kirloskar Group Company

CIN No.: L70100PN1978PLC088972

Regd. Office: Office No. 801, 8th Floor, Cello Platina,
Fergusson College Road, Shivajinagar, Pune 411 005 (India)

Enriching Lives

EXTRACT OF STANDALONE & CONSOLIDATED AUDITED FINANCIAL RESULTS FOR THE QUARTER AND YEAR ENDED 31 MARCH 2021

(% in Lakhs)
STANDALONE CONSOLIDATED
sr. B Quarter Ended | Year Ended | Year Ended | Quarter Ended | Year Ended | Year Ended
Ng; 31/03/2021 31/03/2021 | 31/03/2020 | 31/03/2021 31/03/2021 | 31/03/2020
Audited Audited Audited Audited Audited Audited
1| Totallncome: 2247 5811 8,609 75,810 2,08.227 1,93,005
2 | Net Profit (+)/ Less (-) for the period (Before tax, Exceptional and! or extracrdinary 1,511 3245 6492 17,087 37,773 18,991
items)
3 | Net Profit (+)/ Loss () for the period before tax (afler Exceplional andior 1,61 3,245 6,492 17,087 37773 19,991
Extraordinaryitems)
4 | NatProfit{+} Loss{-} for the period afier tax (after Exceptional and/or Extraordinary 1,356 2719 5945 13,373 31,148 15,063
items)
5 | Total Other Comprehensive Income 26,945 54217 (39,639) 26,953 54,131 (39,764)
6 | Total Comprehensive Income [Gomprising Profit (after tax) and Other 28,301 56,936 (33.694) 40,326 85.276 (24,701)
<! frer ta) period]
7 | Paid-up Equity Share Capital ar 71 71 o7 a7 an
8 | Earnings per share (for continuing and discantinuing operations) (of T10/- each)
(notannualised):
Basic 13.96 28.01 61.23 6951 168.70 9577
Diluted 13.50 27.30 6123 86.77 163.99 58,68
Notes
1 Th and Board of Directors of the Company in their resps heidon 15 May 2021 toaudit
caried out by the Statutory Audilors of the Company. |
i fled with the Stock ind Distiosure 2015. The

2 The above is an extract of the

33 of SEBI {Listing Obligat
om and www.

Plact
Date :

: Pune
15 May 2021

“Mark bearing word ‘Kirloskar' in any form as a suffix er prefix is owned by Kirloskar Proprietary Limited and Kirloskar Industries Limited is the Permitted User™

the Company’s

(wwweKil.net in,

* Tel: 4812029704374 »

Fax: +81 202970 4374

* Email: investorelations@kirloskar.com « Website: www.kil.net.in

ia.com).

For KIRLOSKAR INDUSTRIES LIMITED

Atul Kirlaskar
Chairman
DIN 00007387
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WELSPLUN INDIA
CI‘EIIEI"It Speclal StEE|5 leltEd i Y c (Corporate Identification Number - L17110GJ1985PLC033271) _—
Registered Office: QR Mo. 50-51, Park Avenue Colony, Jindal Road, Dhimrapur, Raigarh 496001 Regd. Office: Welspun City, Village Versamedi, Taluka Anjar, Dist. Kutch, Gujarat - 370110 Bank of india =~
CIN: U27208CT2018PLCO08397 Corp. Office: Welspun House, 6th Floor, Kamala Mills Compound, Senapa_ti Bapat Marg, Rrlarsomsiip beyond Banksng
Statement of Standalone Financial Results for the Half year and year ended 31° March, 2021 Lower Parel, Mumbai, Maharashtra - 400013. E-mail : companysecretary_wil@welspun.com Head Offica, Infarmatices Tecrology Department, © 4, G BLOGK, St House2, 3 Bocr,
i Bandm-furla Comple, Bandm (E), Mumbai=200 051, E-mait headofics i@ barkofindacain
a : [ Haysarended | Year Ended FOR THE YEAR ENDED MARCH 31, 2021 REQUEST FOR PROPOSAL (RFP)
N Particulars 31.032021 | 31032020 | 31002021 | 31032020 : FOR SELECTION OF SYSTEM INTEGRATOR FINACLE UBS, FEBA,
[refer note (i) below] Audited Audited sr. _ Quarter Ended | Year Ended FIRCOSOFT, AND ALLIED SERVICES FOR OVERSEAS ERANCHES/
| Total income frem Operations 107,605 | 12828 145,936 12826 No. Particulars 31:03:2021731.03:2020131.03:2021 SUBSIDIARIES/OFFICES
4 | NatFrom/{Loss) for the yeer (pesrs B, Excoplons! (Audited) | (Audited) | (Audited) | = I 1rq captioned AP is available oo Bank's Comorale website. Detals available on the
andior Extracedinary ilems) {446.490) (34T B25) (877.236) {671.556) 1= Totattncome 2,17,356 1,66,446 740,796 3 m
3 | Net Profil | [Loss) lor the year bafore lax 2 | Net Profit for the period (before Tax and Exceptional items) 17,972 11,033 76,864
(after Excephional andéor Extraordinary tems) (445 480) (34T B25) (877.226) (B71,556) 3 | Exceptional Items (Net) - T i
4 | Net Profit / (Loss) for the year after tax ; _ : 4 | Net Profit for the period before Tax 17,978 11,033 76,870
e Extracrdinary items) el (524,704) S} L 5 | Net Profit for the period after Tax 13,434 9,059 55,079
3 Tmni Comprahensive mmr:u {Loss) for the &;;[3; - o —— —— (before non-controlling interests) —— " RRAERR R
{aer tax) and ather comprehansive income (after lax) AT . FN} IR 08} 6 | Total Comprehensive Income/(Loss) for the period [Comprising 11,601 (269) 68,627 E -AUCTION - SALE OF BUSINESS/ASSETS OF MRUNMAHA
§ | Paid up Cquity Share Capkat 100,000 V.00 100,000 100,006 profit for the period (after tax) and Other Comprehensive AGRO FOODS PRIVATE LIMITED AS A GOING CONCERN UNDER
T | Other Equity [excluding Revaluslion Fasanes) (1,335 468) {536 BEH) Income (after tax)] IBC, 2016
; E M"‘”’”‘Dﬂm . “f&“ﬁ 1‘%“5[2; 7 | Equity Share Capital (Shares of Re. 1 each) 10,047 10,047 10,047| | 5a of business/assets of MAUNMAHA AGRO FOODS PRIVATE LIMITED {in Liguidation)
. : o : — 8 | Other Equity as shown in the Audited Balance Sheet 3,54,.421| |under section 35(f) of IBC. 2016 read with Reguiation 33 of Liquidation Regutabans. E-
10 | Quistanding Redeamable Preference Shares 0 4 "
: _ ) . as at 31 March 2021 uction will be conducted an “AS IS WHERE IS, AS |5 WHAT IS, WHATEVER THERE IS AND
11 | Debt Equity Ratio {4 Datd ) (11.35d) {4 D) (11.352) ) . NO RECOURSE BASIS".
12 | Earnings per share 9 | Earnings Per Share (of Re. 1 each) (Not annualised for quarters)
Basic [Rs.) {40.65) (32.41) (19.86) 62 53 a) Basic 1.30 0.85 537 The Sale will be dane by undarsigned throwgh e-awct lunserw[:e r.lru'm:lerl'l.* sE Procurement
Diduted (Rs.) {40 85) [32.41) {79 B6) {62 53) b) Diluted 1.30 0.85 5.37| [|Technologies Limited - Auction Tiger via websita hitps.)/
13 | Capital Redemption Reserve 0.00 0.00 0.00 0.00 Notes™ Block1 - Sale of business: 3
:‘: Debenture Redemption Reserve 0.00 _ 00 0.00 000 1 The above is an extract of detailed format of Quarterly Financial Results filed with the Stock Exchanges under, Sr.| Description Reserve price)  EMD | Incremental Bid| Date and time
: Datt 5’:’""“ Caverage Rabo {0.005) . {0.028) (0.007) 0.020) Regulation of 33 of the SEBI (Listing Obligations and Other Disclosure Requirements) Regulation 2015. The| || _Na. __ | [Rs) (Rs.) | Amount {Rs.} | of e-auction
'€ | Interas! Senvce Coverage Ratlio (0.005) | (0 028) {0.007) {0.020) full format of the Quarterly Financial Results are available on the Stock Exchange websites 1.| Sale of the business| 27th May 2021
Notes: ) The figures for ﬁ;?ﬂrﬁwﬂ'iz‘dtﬂ Mr:?rhmlf ml‘fﬂ '-'m k:jﬂm :“me;"ﬂﬂﬂﬁ E;T EI'H“::: h:;‘u-ﬂlhﬂ www.nseindia.com and www.bseindia.com and also on company's website www.welspunindia.com. E‘L:;:‘;';m;:ﬂgm : 250.00.000-| 25.00000| 500,000 ”'E"E AM
faggurass i raSpEC nancial year a pu yRar o8 U Veary robireant financal yaar ” : : : : : vl ; 000¢-| 25,00,000/-|  5,00.000/-
which ware sublecied 1o Smiled feview by the siatulory sudiors 2 Additional Information on standalone financial results is as follow: (% In lacs)| Limitad a5 3 Going 15-00 BM
i) Dabt servica coverage ratio- Profit before depreciation, Net finance charges and Exceplion itema/ (Net finance charges+ Sr Quarter Ended | Year Ended] Concem
Long erm borrowings scheduled prncipal repaymeants (excluding prepayments | during the penod). : Particulars
||||| Intares! service coverage rabo - Profit before depreciation. Net finance charges and excepbonal llems’ Net firance charges No. | Tl it IF E-AUCTION OF BLOCK 1 FAILS, BLOCK 2 WILL OPEN
i) Dabit-equity ratio: Total bomowings! Netwaorth (Audited) (Audited) (Audited) Block 2 - Sale of assets:
¥} The above is an axiract of the celasled lormal of hall yaarhy'annual financeal results Bed with the Siock Exchanges, BSE [ Total Tncome T,74,390 1,179,599 6,03,957 == = z
KR i opuuton 5 of o€ .uing Ocastrs o Dibaire Mearmmrts P peicn. 2016 JSCON.000 2 | Net Profit for the period (before Tax and Exceptional items) 18,224 5,829 73,407 | | e CEEeRon g4 kot - i gl
ions ik informabon on ihe hall yeary inancal resulls mcluding requirid under #gulason , - : - s = S : =
(4] of SEBI LODR Reguialions is avasiabie on the websites of the Stock Exchange at www bsaindia. com and ha G y 3| Net Prof!t for the per!od before Tax (after Exce.ptlonelll items 18,224 5,829 73,407 1 |:.|ﬂ,-,a[1-c_gc_||-,‘|a,:|-,,,1mII 94 A7 360/~ 9-1‘?-'—‘”“’{' ?.I]I].ﬂ'ﬂ'.'}.-- 27th May 2021
at htips www jsw in‘groupsicraioent-spacia-steals-imited For Creixent Special Stesls Limited 4 | Net Profit for the period after Tax (after Exceptional items) 13,663 5,982 52,667 2_|Land - 7800 sgm 57, 75,0000~ [ 877500~ [ 5.00,000- 12-00 BM
Nikhil Gahrotrs 5| Total Comprehensive Income for the period(after tax) 14,094 6,000 53,161 Plot located at Gat 1o
Date: May 14, 2021 Director FOR AND ON BEHALF OF THE BOARD| I, 215 g i
Place: Mumbai DIN-0127775%6 Shent, Tal _ gaipun,
Rajesh Mandawewala Dist Nashlk — —
Mumbai (Managing Director) Last date for submission of Eligibility Documents : 215t May, 2021
Og 0 B E RD I RE A LTY L I M ITE D Date : May 14, 2021 DIN - 00007179 | Lastdate for informatian sharing, site visit, - 23rd May, 2021
) discussion meetings
OBERDI Registered Office: Commerz, 3" Foor, International Business Park, Dberoi Garden :’md?:tjmf:ﬂ::“miﬁ';" e R '23‘:“”“1”' E??IE el
. . = g ote: The detailed Terms & Conditions, E-Auction Bid Document, Declaration & other detalls
REALTY g'.: EEE?SEE%EE;;E% Tiﬂ“:?fnmﬂﬁ} {E). Mum',:g h#ﬂD{JEiE-. India UDAIPUR CEMENT WORKS LIMITED of enling auction sale are avallable an h itpsfncitauction. auctiontiparnet
- : ; E-mail J1): comorate@aberdareaity.com Regd.Office: Shripati Nagar, CFA, P.0. Dabok, Udaipur-313 022 (Rajasthan) In case of any clartfications, please contact the underssgned at thmunotg@gmail. com.
Website: www.oberoirealty.com, Tel: +91 22 6677 3333, Fax: +91 22 6677 3334 Admin Office: Nehru House, 4, Bahadur Shah Zafar Marg, New Delhi - 110 002 S/
EXTRACT OF AUDITED CONSOLIDATED FINANCIAL RESULTS FOR THE YEAR ENDED MARCH 31, 2021 ¥Website: www.udalpurcement.com, Emall Id: ucwi.nvestorsgikmad.com, Tele/rax : 02394-2025076i77 CA Fanendra Munof
R I Lakh, hare d CIN : L2634IRJ1933PLCDOT26T As Liquidatar of Mrunmaha Agro Foods Private Limited
e { el H::Epl‘ M{:sd i ali} Extract of Audited Financial Results for the rl:lji': ;L?L:ir;ll!:nmlunhﬂﬁf?’iEIJE]E'tn'IF-Fm]E'I RTTor
: riiculars ear ende Quarter and Year ended 31%t March, 2021 e istration: -001; 5/2017-
: { I.I.E.II__ETE_". fls o AN ES e R it illl.'..-_. LTI [wﬂ!_lﬂ_{_ﬂﬂfﬂs_l‘_ Address : 101, Monoplex Plaza, Deep Bungalow Chowk,
No. 31;"1]3.-‘2IJE1 | 31/03/2020 | S| Quarter ended Year ended Pune—411016.
| Mudited | Audiied | No. Porticulare 31.03.2021 | 31.12.2020 | 31.03.2020 | 31.03.2021 | 31.032020 | | Email: hmunal@gmail.com
F';E'.IErIUE Tmm Dpar‘atmns 2 [}5 EEE E 23 TEE {Audited) | (Unaudited) | {Audited) | (Audited] | [Audited) Date: 16/05/2021
2 ME-"[ mer” [L|_'|-5.5'!| for the |IIEI'IT.II:| {bEfDI’E T EIEED’[IDHE] and / ar 92.1 -”r EE.EEE | 1 Total Income from Operations 218.89 18315 158,54 73510 GEs. T Place; Pune
E:dl‘aﬂrl:llllar iems 2 | Profit before Intarast, Depreciation &
3 | Net Profit/ [{ ]ITJI the period before ta |: ftar Exceptional and / or T TRET | 96,208 | L i el B e e T FORM A
Exd r?d '3155 or the period before tax (ater Excepional and / o ' ==l 3| Met Profit / {Loss) for the Period PUBLIC ANNOUNCEMENT
| Exraordimary iems) R {before Tax and Exceptional ltems) 2670 15.55 9.33 64.07 27,31 (Under Regulation 6 of the Insolvency and Bankruptcy Board of India
4 | et Profit/ [Luss} for the permd after tax and Share of Profit / (Lﬂss;u of mmt G2 442 96,589 4| Net Profit { (Loss) for the Period before Tax (Insalvency Resolution Process for Corporate Persons) Regulations. 2016)
] vaniures (nef) (after E:ﬂ:Ep’[anal and/ urFxtraurrllnaw items) ] | (after Exceptional tems) 19.77 15.55 0.33 57.14 273 FOR THE ATTENTION OF THE CREDITORS OF
=] Total Ecnmpreia&nbwe Income for the penﬂl:l |E|:|m|:ur|$tng F'r|:|1|1 n:Ll:lss] for the 74,154 68,919 | 5| NetProfit / (Loss) for the Period after Tax EHARUCHA & MOTIVALA INFRASTRUCTURE PVT. LTD
period {after tax) and Other Comprehensive Income (after tax)] (after Exceptional ltems) 2209 15.65 (2.48) 55.00 15.52 RELEVANT PARTICULARS _
1 F e il h.a..r - I ’4..E EI.'!I ! i]_ & | Total Comprehensive Income for the period 1. [Mame of coporate cebear Eh_a_r_uE!Ef. Motivaa Infrastruchera P, Lid
6 | Paid up Equity Share Capita Soonll | 6.0 | [Comprising Profit / (Loss) for the period 2. | Date of incorporaiion of corpodaie debiar_| 21062010
I 'D[I'IEI’ Bty 9.00.554 8,26,588 | {after tax) and Other Comprehensive 3. | Autharity Uﬂ; which coporste deblor | ROC, Pune
. . - | : : ? . sed | rgistered
B Nﬂt wurih 0.36.914 862 948 | incorme (after tax)] £1.94 15.51 12.54) o414 14.89 -+ L e e e
et ol L et ; : ; Etr[:&“ﬂlﬂ II:’EI'titg.'I".EI Lirmated L H].'IIF'- L5 200F N2 OPTC 1 36048
gl Rk | & | Other Equity excluding Revaluation Reserve | Rcdress of The reqitered offics and unglow Mo, 10, Saneley Hoad, Near Joes Mess
10 . Eamlngs Per E-hare I;EPE; [Far:r: valu& of Rs.10 each) . Al iE’mE s ditgd Balance Sheet 192 24 58.99 rincial offica (i any) of conporate Purit MH 211001 IR
1. Basic ED 33 'IH EIE : debrar
e 1 8 | Eamings Per Share (of T 4/- each) 6. | Insoivency commencement cate in Drate of Order: D6/05/2021
| 2. Diluted 20.33 , 18. 9'5 Basic / Diluted 0.71 0.50 (0.08) 1.77 0.50 respect of corporte dabtor (Recawed on: 13/05/2021)
11 | Debenture Redemption Reserve NA NA | 3 7. |Estmated dake of closure of Insohency | 01/11/2021 {from the date of order)
- - - - - : Notes : FESOLEON rOCESS D/11/2021 {Trom the date of receipl of oeder)
12 | Debt equity ratio 0.16 NA | (1) Tha above results have bean reviewed by the Audit Committes and approved by the Board of Directors at their 8. | Name and registraion number of the Kadar Mufye
13 | DEI:I[ E.E:r'.'lr.:e coverage ra’uu 035 | M | respective meetings held on 15th May 2021 insolvency professional acting as interim | IBERPA-0011P-P-01 365201 8-19/12282
14 i = E;';.'D" B I"-ilﬂ. 1 (2] The above is an exiract of tha detailed format of QGuartady & Yeary Financial Resulis filed with the Stock Exchange resaluion professinal 2 ) 2
| |I1[ETES[ S '||'||:E ED'N'EFEQ'E I’iﬂ]ﬂ o . under H.Egl.”ﬂ‘lil:lﬁ 33 of the SEBI l:'LIf.T?II'Ig Ohrigﬂtiﬂl’lﬁ and Disclosure Rﬂquiremﬂnfﬂ:l Hﬂgulatiﬂnﬂ. 2015, The full 9, | Addmss and -F.‘-FHH.I!-.'IfIE'E I'I'!?"."IITI 130, FW.“HH!.IHF.ESHEHE? ...EEHH"-HS"HEHHT Rpad
*Not annualisad, except year end Basic and Diluted EPS format of the Ciearterly & Yearly Financial Results are available on the website of Stock Exchange at www bseindia.com (SO DHvifES SN, 2 Mgsig te} £ SEgEOn East, T Ui an,
and alsc on Company's wabsita at www.udaipurcement.com it e Bocnd Mchsyaaira  S0GS. K byartiowd oon)
Moles: £ ; 10| Address and e-mail 1 be used for 1221, Maker Chamber V., Jamnalal Baj| Foad,
1 The above is an extract of the detailed format of Audited Consolidated Financial Results of the Company for the year ended For Udalpur Cament Works Limitad ﬁﬁ'ﬁ;ﬁ:ﬁ;ﬂ'“ oL ,’;‘;“ﬂ“;:;;';'ﬁ;;‘ﬁ‘" et
March 31, 2021 filed with the Stock Exchanges under Regulation 33 and 52 of SEBI (Listing Obligations and Disclosure _ _ —— Sdi- 77 | Last aate 1or SUbTYSSkn of Clams 19052021 [from e date of orden
Requirements) Regulations, 2015, as modified. The full format of the Audited Conselidated and Standalone Financial Place: New Delhi inila :Singhania 2605/2021 {from the date of receipt of order}
- " Date: 155 Ma:r' 2021 ﬂh?lrpﬂistﬂ‘l 12 Glﬂﬁﬁ .:|f wnnﬂr ﬂap uncer EIHUEID' M
Results of the Company for the year ended March 31, 2021 are available on the Company's websita at {8) of sub-seclion ?EAJ qu:x'tim g
www.oberoirealty.com and also on the stock exchange websites i.e., on BSE Limited at www.bsgindia.com and on Tha %,ﬁ > s For Kind Attention of Shareholders : As a part of Graen Inititative of the A by the interim Ay
Matiznal Stock Exchange of India Limited at www.nseindia.com. Ucw ._.,E,:,' . “" uamgn Sovemment, all the Shareholders are requested 1o get their e-mad address registered professional
2 For the items referred in sub-clauses (a), (b). (d), and {e} of the Regulation 52 (4) of the SEBI (Listing Cbligation and (A sy oI VG Lakulin Carost iy WIH T SO (Pl i Tacefving Asimint Repors. Bic. ar e-mal " .rmlr;ﬁ n!l:;mm;iﬂmm "

Disclosure Requirements) Regulations, 2015 the pertinent disclosures have been made to the Stock Exchanges as
mentioned in note 1 above, and can be accessed on their websie stated above.

3 The Company has opted to report consofidated financial results pursuant to regulation 33 of the SEBI (Listing Obligations
and Disclosure Requirements) Aegulations, 2015, The standalona financial results are summarised below:

Hipresentalve of credions ina ol
{Threa namas for each cass)

14.{ {a) Rekyant Forms and

) Deedails af authonzed
remresentatives are avaiabe at

CLASSIFIED CENTRES IN MUMBAI

Budhkar Publicity Pvt. Ltd.,
Kalyan (W).
Phone : 0251 — 2205995

Wiel Hink: hittpc kb pov.in
K. Parth Publicity, Address: NA
Ghatkopar (E),

Phone : 2501 3939 /| 2501 2323

”-'[3 in Liﬂ'fl Mobile : 9322400262 Sanjeevani Adveg Hitice is hereby given that the Hazmnaitur:wueny Law Tribunal has ordered fe commencement of &
Pt e e Dimensions Advertisin Kanjurmarg, LBS Marg, cofprata msotvency respdution process of the Bharnecha & Maobivala Infrastructures Private Limied
| Particulars . Year andutt Dombivii (E) . & Phone: 022-25776168 o 13052021
31;"1]3.-"2!}21 31.-"“3.-2!]2‘1] [ Phone : 0251-2445074 Mobile: 9819091044 The credtors of Bharucha & Mativala ilrastructures Private Limiled, arg beredy caed upon 1o
| CA T f Mobile : 9322597885 Sandip Advig. submit ther claims with proof on or before 26/05/20217 (from the date of receipt of order) to the
. Audited Audited | Prabhakar Adverti Bhandup (W), intesim resalution professional at the address mentioned agamstentry No, 10,
[ Total i her 118 [ 74 38 j D:)‘:nbz)hf”(E) vertisers, Phone: 022-25946518 The financial crecors shall submit ther claims with pracd by electroric means only. &l ather
|_fotal revenue {including other income} 90, , 38 : Phone - 0251-2448917 Mobile: 9820750922 craditors may subimil the claims with praedin persan, by post or by electranic means.
Prafit belore 1ax 5{, 351 41 ggg Mobile : 9819575111 Mahesh Advertising & Designing, A linancial creditor befonging 10 3 class, 45 lisbed against e emry No. 12, shall mdicate 85 choece of
e iR ' EEEENE Radha Adyertising, Mulund (W), authonsed representative from among the theee insalvency professionals Bsted against entry Ko, 13
Profit after tax . 41,662 | 31,484 | Dombivli (1 09141 Phone : 25622469 | 25682469 tn act as aushiorised rapresentative of e ciass [specify ciass] in Form CA
Far and on behalf of the Bﬂ&rﬂ 9833555898 Pratik Advertising, Submission of false or misleading proods of claim shall attract ppnaities, -
Mulund (W). -
Vikas Oberoi Bajaj Publicity Phone: 25911666 CA Kedar Mulye
Mumbai, May 14, 2021 Chairman & Managing Director D 062437 Mobile : 9821154666 Iriterim Resalution Brodessional of Bharucha & Mativala infrastructure Pyt Lid

Shree Mahapragya Fagd, MNo.- IBRVTRE-QOTIP-P-01 365 M0 18-191 228F

Mulund (E)
Phone: 21634727

Attention Members-registration of email id address Dite: 15052021

Place: Mumbai

Y.B.Kulkarni Advertising,
Dombivali (W).

In terms of the circulars issued from time to tima by the Ministry of Corporate Affairs (MCA), and Securities and Exchanga Phone : 0251 — 2480136 Mobile: 9930350884

Board of Indiz (SEBN), Oberoi Realty Limited will be sending its Annual Report for FY2020-21, and the Notice of 23rd Annual Mobile : 9821467209 Synthesis Communications
zeneral I'.'I&eﬁqg to be held in 2021 anly by email to the members whose e-mail addresses are registered with the Company or Zzgrﬁ::;’;g?& 1,‘)’,,‘:,’,‘:;"22'?,)38364/65

with the Depository. Mobile : 9322681423 Riyo Advertising,

Members holding sharas in physical form and who have not yet registered their e-mail addresses for receiving documents in Ambition Advertising, Ghatkopar (W), 00 / 6500

Ghatkopar (E),

Phone : 24210792 | 94. Mobile :

electranic form are requested to register their e-mail addresses by sending following details on csdnobersirealty. com ; (A) their 9821306406

fodio number, (8) theiremail id, and (C) scanned copy of their (1) share certificate (front & back), (i) PAN card (self attested), (i)
Aadhar Card (self attested). Members holding shares in demat mode are requested to update their amail address with their

depository participant.
=l
1
B
né

CIN : LES910MHT293PLC302405
Regd Office:3rd Floor, A-514, TTC Industrial Area, MIDC, Mahape, Mavi Mumbai
Woebsitetwwnw.ggofinance.comiTel No.: +91-22-49762795

Sadguru Advertising,
Vikhroli (W),

Phone : 6128 6128
Mobile : 9820319546

Dattaguru Advertising
Ghatkopar (W),
Mobile: 9870528143

— 400701

[Regulation 47(1) (b) of the SEBI (LODR) Regulations, 2015]

EXTRACT OF AUDITED STANDALONE FIMANCIAL RESULTS FOR THE YEAR EMDELD
MARCH 31, 2021

Aarti Drugs Ltd.

Amount in Lakhs
&r, Corresponding
Registered Office: Plot No. N-198, MIDC, Tarapaur, Village Pamtermbhi, Dist. Palghar - 401 506, Maharashtra Na. Particulars '::':I‘I';;:’ e E:g““ LB a ’"“‘!:":m
CIN: L37060MH1984PLC055433, Email ID: investorrelations@aartidrugs.com, Website: www.aartidrugs.com lio1r0172021 (mrgd.rznzu Year |previcus year
to o ending | (01/01/2020 1o
STATEMENT OF AUDITED FINANCIAL RESULTS FOR THE QUARTER & YEAR ENDED 31ST MARCH, 2021 anarzoa)fs10az0a) |3 iowanz| 3103iz020)
(X In Lacs except for share data) I wor| sl ol 1063
Standalone Consolidated {before Tex, Exceptonal andior Extracmdnary tems) 26,71 9 81 TA57 1854
PARTICULARS Quarter Ended Year Ended Quarter Ended Year Ended 3 | Met Profit! (Loss) for the period before tax
31.03.2021 | 31.12.2020 | 31.03.2020 | 31.03.2021 | 31.03.2020 | 31.03.2021| 31.12.2020] 31.03.2020| 31.03.2021| 31.03.2020 (after Exoapional andior Extracrdinary lterns) 2871 JeR0] TAET 185
= - - - . : : : : : 4 | Nei Profit/ (Loes) for the penod after tax
- . (Audited) (Audited) (Audited) (Audited) (Audited) (Audited) (Audited) (Audited) | (Audited) (Audited) alion Erplcriat aiidior Eximoeliany Ranish) —_—— 450 — —
otal income _ 45,293 47,617 40,719 1,92,131 1,63,598 50,272 53,226 45,063 2,15,930 1,80,757 5 | ToaiCompmbangteein Yo he paricd
Net prOflt for the perlOd (before tax, [Comprising Profit/ (Loss) for the period (after tax)
exceptional and/or extraordinary items) 6,324 8,493 4,898 33,749 16,660 6,525 9,014 5,234 36,879 18,082 and Cther Comprahensive Income (after taxj] 1717 B4.20 £ 2 1509
Exceptional items - (22) (838) (22) (838) . (22) (838) (22) (447) & | Equity Share Capial go52s | 60528 | EosoR G526
Net profit for the period after Tax 7 | Reserves (excluding Revalualion Resenve)
(after exceptional and/or extraordinary items) 5,024 6,466 5,656 25,771 13,567 5,165 6,803 5,886 28,040 14,140 as shown in the Audited Balance Sheet of the
Other Comprehensive Income (after tax) 341 - 173 341 177 341 - 173 341 177 Dreyious year 34125 3125 243,51 24051
Total Comprehensive Income for the period 5,365 6,466 5,829 26,112 13,745 5,506 6,803 6,058 28,381 14,317 & | Eamings PerShare (of As, 104~ each)
Weighted average number of equity shares {for continuing and dscontinued aperations) - 025 (1L 2 0B 0z
used for computing - - - - - - - - - - | Basic: 025| ose| ossf 0z
earning per share (Face Value of Rs.10 each) 9,320 9,320 9,320 9,320 9,320 9,320 9,320 9,320 9,320 9,320 Diluted : 025 (12 B4 0z
Earning per equity share (in Rs.) (not annualised) P
gz; glalf:t(;d ggg ggj gg; g;gg ::jgg ggz ;gg ggg gggg :]Ig :]Ij a)  The above is an extract of the detailed Farmat of Quartery/Annwal Financial Results Fed with the Steck
. : : ; : ; : : ; : Exchanges under Regulation 33 of the SERBI (Listing and Caher Disclosure Reguiremsants) Regulations,
Notes : 201 5. The fullformat of the Quanedy Fnancial Resués ane svalable on the websites of the Ssock Exchange(s)

wiww. baainda com and the Company L2 www.goofinance, oom
by This Financial stabernent has bean prepanad i aocordance with the Compirsas Indian Accounting Standands
{Ind A5 prescribed undar Section 133 of the Companias Act, 301 3 read with Aule 3 of the Comparias (Indian
Accounting Standards) Rules, 2015 and Companies (|AS) Amendment Bules, 2016 and other recognised
sccounting practices and pokcies to the extent applicable.
Thuz abonss inancial resuls have Boen revieesed by ihe Aol Comerities dnd approsesd by e Board of Direcions
al thair maeating heakd on 14-05-2021
di The Company operated in Fnancing and Inwesting sector which is a single Business Segment in accordancs
with Ind AS- 108 “"Operating Segment” notified pursuant to Companeis | Accounting Standards) Rules, 2015

2y During the Qusrder undar review, the cormgseny b Mot allobed any Mon Gomvertible Deteniunes,

1 Theabove results for the Quarter and Year ended 31st March' 2021 have been reviewed by the Audit Committee and approved by the Board of Directors in their meeting held on 15th May' 2021.

2 Pursuantto the approval of the Shareholders recorded through Postal Ballot on September 20, 2020, Company has allotted 6,99,00,000 Bonus Equity Shares of Rs. 10/- each fully paid up on October
5, 2020 in the proportion of 3 Equity Shares for every 1 Equity Share held by the Equity Shareholders of the Company as on the record date of October 1, 2020.

3 According to the provisions of IND AS 33, Number of Shares outstanding for the quarter ended and period ended have been proportionately adjusted for the bonus issue in the ratio 3:1i.e.3 (three)
bonus equity Shares for every 1 (one) fully paid equity Share held. &)

4 Company has only one business segmenti.e. pharmaceuticals.
5 Figures for the previous Quarter have been regrouped or rearranged wherever necessary.

6 The aforesaid Audited Financial Results will be uploaded on the Company's website www.aartidrugs.com and will also be available on the website of BSE Limited www.bseindia.com and the National
Stock Exchange of India Limited www.nseindia.com for the benefit of the shareholders and investors.
FOR AARTI DRUGS LIMITED

Sdl- For Qgo Finance Limited
Place : Mumbai . SOy
Harit P. Shah Drate- 16/05/2021 Urmi Jolser

Date : 15th May, 2021 Whole-Time Director

Place: Navi Mumbal Company Secretary & Compliance Officer

Pune
financialexp.epapr.in



